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IN. THE DEHTRAL ADMINISTRATIVE TRIBUNAL HYDERADAD BENCH
: HYDERADAD

0.h, ND,306/96

Date of Order: 25.3k96.

Ch.Christy Rajyam

2 R.Nar381maach ryulu
3. N ” it et .Dl‘ﬂuﬂd

4. A,.3iva Prasad

De Ko Ganjadh ra Gupta

wesApplicants,

Ang

1. Thez Gecretary,
Bapt. of Tplecommuﬂlcatlons,
Sanchar Bhavan,
Hew Jelhi - 110 ao1.

2. The Chief General lManager,
Telecom, A.R,Circle,
Hyderabad = 500 CO1.

3. The Suparintendent Incharge,
Central Telegraph Office,
Speunderabad - 500 003,

4, The Superintendent Incharga,
Ceniral Telegraph Office,
ijayawada - 520 001.

S, The Chief Superintendent,
Central Telegraph Cffice,
Hyderabsd - 500 (001,

3 b

6 The Supsrintendent,
Telagraph Traffic, Guntur Division,
/0 The General Manager, Telecom District,
Cuntur - 322 (02,
7o The Ceneral Mamgser, Telecom,
Hyderabad Telecom Ujistrict,
Hyderapsd - 500 001,

8., The General Mamacer,
Telacom District,
Guntur = 522 002,

. «.Respandent

Counsel fPor the Applicants : Mr.T.Y.4.5. Muckhy

Counssl for the Respondents Mr;N;R.Deuraj, r.CGSC
CORAM
THE HON'3LE SHRI RJAANGARADAN ME MBER (A)
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Date of Ordern: 25,3.96

- -~

JUDGEMENT

Y As per Hon'ble Shri R.Rangarajan, Member (Admn,

* % *

They [were

There are 5 applicants in this CA.

5 and

initially recruited as RTP/Short Duty Telegraphist

All the| applicants

posted in that capacity in the year 1985,

*

were later regularised as redular Telegraphists irf April 1989

as per Memo No.E-31/89-50/33 dated 21.4.89 (A-7).| The details

L?ffice i% which they

are now workin?/the period during which they work

of present designation of the epplicants

53 as RTE/SDTL

and the place of their working as RTP/SDTL is indicated in

Annexure-l at page-9.

4 direction

L

to the respondents that all of them may be paid I

2. This application is filed praying for

rocductivity

E]

ot

Linked@ Bonus due for the periods they have workeg as RTP/SDTLs

(as shown in Annexure-1 page-9) by extending the beneﬁit of

the judgement of this Tribunal in 0A,611/94 (A-Z).

3-

‘nave been regularised as regular Telegraph

cases are similar to the applicants in OA,611/9

The applicants who joined as Short Duty Telegraphis

ists, THeir
4 which was
has Eb be

disposed of on 30.1.94. Hence this application

allowed on the same lines as in the case of the applicants

in OA.611/94,

4, the admission

In the result, the OA is allowed at
stage itself with a direction to the respondents to grant th

applicants the same benefit as was granted by |Ernakulam Ben

of this Tribunal in CA.171/89. Time for cominance i=s 3 mon

from the date of communication of t+his 6rder. No costs,

{ R,RANGARAJAN )
Member (Admn.)

1996

»
-

Ddted 25th March,

DY - Regisy

ed
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Copy to: \

1. The 3aretsry, : _
dept. of Telecommunications,
Sanchar Chavan, o
New Delbi -~ 110 001,

2. Tha Chisef General Manager,
Telecon, A.P.Circle,
Hyderabad,

3. The Supsrintendent Inchorge,

Central Telegrash Office,
Secunderabad - 500 003,

4. The superintendent Incharge,
Central Tolegraph Office,
Yijeyawada - 520 001.

5. The Chief Superintendent,

- Central Telegraph Offica,
Hyderabad - 500 001,

6. The Superintahdant,
Telegraph Traffic, Gdéntur Division,
0/C The General tanager, Telecom District,
Guntur - 522 00z, ‘
7. The Seneral Manpager, Telacom,
Hyderabad Telecom District,
Hyderabad - 600 Gat.
8. The General Mam gar,
Telecom Oistrict,
Guntur - 522 002,

3. One copy to NQ:T.U.U.S,Murthy, aduvogate,

CAT,dyderabad,

11, Ona copy to Library,CﬁQHyderabad;

12. One spare copy.

YLKR

104 One copy to Fr.N.R.Devraj,Sr.0630,00T,Hyderabad, |

|
|
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